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Rpplicent (s) M,K,P.Vinod Kumar, v/slespondent (s)Secretary,M/o.Defence
: and 3 Others,

5. Deputy BPirector,
-Military Farms,
Head Quarters,
Southern Lommand,

Kirkee, Pune-3,

To 1. 3Sh,M,E.P,Vinod Kumer,
$/0.M.K.Padmanabhan(Late),
No.404,1Ist Cross,

I Block,R.T,.Nagar,
Bangelore~560 032,

6. Officer-In-Charge,

2. Sh,m,Narayanasuamy, i
AdvothE,NO.de, gié;:iry Farme,
Upsteirs,17th 'G'Main, Bangalore-24.
V Block,Rajajinager, ‘
Bangzlore-560 010, 7. Sh.M,S,Padmapsjeiah,
: Sr.Central Govt.Stending
3. The Secretaty, Counsel,High Lourt,Bldg,
Minisyry of Defence, Bangalore-1,

South Block,
New Delhi-113 011,

4, The Deputy Director General
(Military Ferms),Military
Fearms Directorate,Wing-7,
West Block-III,I Floor,
R.K,Pyrzm, New Delhi-66,
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BLFORE THE CEMTRAL ADMINISTRATIY/E TRIBUNAL
BEANGALORE BENCH: $OANGALORE ,

DATED THIS ZIGTH DAY OF APRIL, 1993,

Present: Hon'ble Shri S, Gurusankaran, Member (A)

Hon'ble Shri A.N,qujanéradhya, Member (J)‘».

COKTENPT PETITION NO.4/93,

MeKeP. Vinaod Kumar,

S/o0 M.K, Padmanabhan, (late)
aged about 26 years, -

No, 404, 1st Cross,

I Elock, R.T. Nagar,
Bangjalore-32,

(Shri K., Swamy - Advocate) «.. Applicant,
Versus

1. Shri Prakash Chand,
Secretary to Govt.,,
Ministrv of Defence, South
Block, Neu Jelhi-11,

2. Brig. 3.0, Dutt ’
Deputy Director General,
(Military Farms), Military Farms
Oirectorate, West Block-111, .
I Floor, Wing-7, R.K. Furam,
New Delhi-66,

J. Col. K.C, Chengappa,
Deputy Birector,

(Military Farms ), Hezad Quarters,
Southern Command, Kirkee,
Fune-3, Meharastra,

4, WMr, B,E, Bisuas,
Officer Incharge,
Military Farms, Hekbal,
Bangalore-24,

(Shpi M.S. Padmarajiah - Advocate) ... Rzspondents.

This Contempt Petition Filed ‘under section 17 of

the Admirnistrative Tribunals Act,.198c% having come up for

ceee. 2/




| °
- orders before this bench today; HLn'ble Shri §.Gurusankaran,

Member (A) made the following:

CRODER

This Contempt Petition has been filed by “the,

petitioner, uho was also the applicant in DA No. 436/91, which

came to be disposed off by a bench of this Tribupal vide its

order dated 4,9,1992, 0On Filing of the Contempt Petition,

netice was issued to the respondents and they have filed their

Teply,

Today, when the thition was taken up for

heaﬂing, Shri M.N. Swamy appearinn for the appiicant submitted

that the respondents have since complied fully ulth the direc-
tlong contained in orders of thlS Tribunal dated 4,9.1992 and
vhence the Contempt Petition may not be procesded further,
Shri‘M.S. Padmarajiah appearing for the respondents also stated j

that‘in the reply filed by the Tespondents, it has been clearly !

e 1ndlcated that the orders have beeﬁ fully complied with,

In vieu of the above, uwe find that there are

) with

% ﬁb gqounds for proceeding: further/the Contempt Fetition and;/ -

f_)y/“the Contempu Petition is disposed GFF as drop.ed The respon-

e

'deﬁfsfithe alleged contempners are accordinrgly discharged,
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